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has committed suicide. I want to raise
this on the floor of this House.

MR, SPEAKER: No permission.
(Interruptions)

SHRI SAUGATA ROY (Barrack-
pore); Sir, I have given a Calling
Attention motion on Farakka barrage
—a project of national importance
Los of pressure is building on the
barrage both from Gangs and Padma.
1t is a very serious mutter as lakhs
of people will get killed. The Minister
of Agriculture should make a gtate-
ment in this regard. (Interruptions)

SHRI JYOTIRMOY BOSU: Sir, one
thousand sallors of the Indiay Navy
have been got rid of. Some of them
have been put in solitary confinement.
One man committed suicide in Tihar
jail [ would like this matter to be
raised on the Floor of the House in
1he form of Calling Attention motion
or something like that. I have been

recelving  pathetic telegramg and
lelters,

MR. SPEAKER: Mr. Bosu you
must appreciate my difficulty. There
iz a time-limit in which I have to deal
with thousands of things. You have
had your say.

SHRI KANWAR LAL GUPTA: Sir,
1 gave a notice of privilege mgainst
the Executive Committee of Cong. (I)
which threatened to stop the proceed-
ings of this House. 1 was glven one
month back., I have not received any
intimation from your office, ] would
like to know when will you allow
me to move that privilege motion
because they threatened in the meet-
ing itsell —Mr Sathe and others—that
ibey will not gllow the business of
the House {0 be conducted. Against
that 1 have given notice of privilege.
May I request vou to allow me to
raise |t, if not today either on Monday
or Tuesday. I must be intimated
about it. (Interruptions)

MR SPEAKER: Apart from your
privilage motion, 1 have received
notices of privilege motions from
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other member alsc, ] got the replies
last week but gs you are aware
during this whole week, there has
been lot of pressure on ull of ug and
I have not been able to go through
them. ] am looking into the matter
and probably 1 will be able te pass
‘orders. .. (Interruptions)
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{Interryptions) **

MR. SPEAKER: Dont record. 1
huve crlled Mr. Halder.

SHR KRISHNA CHANDRA HAL-
LER (Durgapur): Mr. Speaker, Sir,
my friend Mr. Dinen Bhattacharyya
and I lave given nolice of a motion
of privilege against Shri Dhanna
Singh Gulshan, Minister of State for
Edueation, for mislending the House.

{Interruptions)
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MR, SPEAKER. I can hear only

one person.
{Interruptions)**

MR. SPEAKER: Don't record any-
thing. If you want, ] am prepared to
hear one by one. If you all shout, 1
&m not able to hear.

(Interruptions) **
MR. SPEAKER: Don't record
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MR. SPEAKER: 1 am prepared to

hear the hon. Memberg one by one. I
have now culled Shri Halder...

AN HON. MEMBER: rose—

MR. SPEAKER: 1 will hear you if
you want.. . Every time you get uWp
and shout. This js the fourth time
that you are shouting; ! bave besn
counting: You have got a very good
voice, but you ghould mot spadl It,

**Not recorded.



